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Dr. K. L. Shrimali: I must, how-
aver, say that these are isolated ex-
amples. In one or two institutions 
tbis may have happened. It should 
not be considered that this is the gen-
eral rule. Most of the teacher-training 
institutions have trained staff, and it 
ill possible that in one or two institut-
Ions, this thing may have happened, 
and the attention of the State Gov-
enunents was drawn to this fact. 

Steel Plant in Andhra Pradesh 

+ 
r Shri Rami Reddy: 

..s. ~ Shri Osman Ali Khan: 
L Shri M. V. Krishna Rao: 

Will the Minister of Steel, lliDes 
and Fuel be pleased to refer to the 
reply given to Starred Question No. 
1269 on the 9th September, 1960 and 
state: 

(a) whether the Technical 
mit'ee has since examined the 
bility of setting up the Steel 
in Andhra Pradesh; 

Com-
feasl-
Plant 

(b) the findings of the Committee; 
and 11 

(C) the action taken by Government 
in the ma tter? 

The Minister of Steel, Mines and. 
Fuel (Sardar Swaran Singh): (a) The 
~aminat"on has not been completed.. 

(b) and (c). Do not arise. 

Shri Rami Reddy: May I know whe-
ther the technical committee visited 
Andhra Pradesh, and if so, the places 
that have been visited by the com-
mitt~ 

Sardar Swaran Singh: This techni-
cal committe" has already visited 
Andhra Pradesh, and they 'have had 
de'ailed diseussions. The late~t posi-
tion with regard to this is that certain 
quantit'es of raw materials are to be 
supplied bv the Andhra Pradesh Gov-
ernment, the Singareni collieries ant 
the R~giona' Research Laboratory t. 
the Director, National Metallurfical 

Laboratory for purposes of pilot plant 
trials to be undertaken by him, that i£, 
the Director of the National MetalJur-
ileal Laboratory. It was agreed that 
the despatches of these raw materiala 
should be taken up and completed by 
the end of February at the latest. The 
pilot plant trials are likely to be com-
pleted by about April or May, 1961. 

Shri Rami Reddy: Is it a fact that 
the AndhIa Pradesh Government have 
inves:igated into the feasibility of a 
steel plant costing about Rs. 7 crores 
with 100 tons capacity, and if so, may 
I know whether this report has been 
eJEamined by the technical committee 
or by Government? 

Sardar Swaran Singh: I think that 
this technical committee was really 
constituted to examine the report 
which the hon. Member is referring 
to. At any rate, the committee haa 
got the representatJves of Andhra Pra-
desh also On it, and I am sure that 
whatever are the relevant factors will 
be put before the technical committee. 

Shri V~~ Reddy: May I 
know whether the examination to be 
carr'ed out at J'amshedpur is with re-
ference to the non-metallurgical cOlll 
available in S'ngareni or with re-
ference to any other matter? 

Sardar Swaran SinK'h: It is with re-
gard both to the coal as also the iron 
ore that is available in that locality. 

ShrJ Mohammed Imam: It has heen 
admitted that there is plenty of high-
grade iron ore, both in Andhra Pra-
desh and also round about in Mysot'e, 
and coal is also available. May I 
know whether there is any serious 
proposal to have a steel plant In the 
s()u'h during the Third Five Year 
P'an? 

Samar Swaran Singh: I thought 
that 'hat wu what I was attempting 
to answer, namely that a proposal is 
beinl! exam;ned bv the technical com-
m"tee. anll depending upon the technl-
cal feas'bil'tv and the economic vlabl-
lity, a suitable plant can be lonted. 
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But what is r. , -.nally forgotten in this 
connection is that for making pia 
iron or steel, iron ore is, no doubt, • 
very important raw material, but coal 
is also an equally important raw 
material, and the quantit:es involved 
are also practically the same. 

Dr. At~hamamba: Since Andhra 
Pradesh has coal, is the!"<: any possi-
bility of this plant being included in 
the Third Five Year Plan? 

Sardar Swaran Sin~h: I would re-
:1llE'St the hon. lady Member to wait for 
the detailed examination which this 
technical committee is eneaged on at 
the moment. 
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Som.e hon. Members: The EnJ1Wa-
version of the answer may also be-
given. 

Mr. Speaker: Yes. 

Shri A. It. Sen: (a) No, Sir. 

(b) No propohal has SO far been m-
eeived from the Government 01 
Punjab or any other State Govera-
ments to amend the Act. 

(c) Does not arise. 

Mr. Speaker: Has the Madhya Pra--
desh Government amended the Act!· 

~"ri A. K. Sen: No. 
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